
CENTR L AD uN ISTR AT lyE TRI8U NAL 

CALCUTTA BNCH 

N... MA 247 of 97 
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Present : Hon 'lie Plr.Justice A.K.Chatterjee, Vice—Chairman 

Hsn'lle Mr.fl.S.(lukherjee, Adminitrative Member 

SMT. PRAMILA SINGHA 

'Is 

UNION OF INDIA & ORS. 

For the 2PPliC2nt : Mr..Chatterjee, cunaiel 
Mr.D.P.hattacharje, counsel 

For the r espondents: flr.P.K.Arera, counsel 

Heard on : 16.9.97 

A,K.Chtterjee, VC 

Order an : 16.9.97. 
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MA has been filed to bring on recard the le1 

representative •fsriginal applicant Ilr.Nity'ananda $ingha who 

had filed the OR and has died duringthe pendency of the OR 

on 26*4.97,,,Hearinqj the c.unsel for bath te/parties and on 

perusal of the reosrds we find that the cause of action survives 

04er the death if the applicant in OR. Therefmre the name 

of SmtPramila Sjaha be lrou!ht in record and necessary correction 

be made in t he cause title v.f the OR. MA  is 4thec-ee dispased if. 

OR be listed on 19.2.98 for admission hearin!. 
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